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IN THE CENTFAL ADMINISTPATIVE TRIEUNAL, JAIPUF EENCH, JAIFUR. °
* ok ok
Date of Decisiocn: 09.10.95.

... PETITIONERS.
VERSUS
Shri Montel: Singh Ahluwzalia and others
... RESPONDENTS.
CORAM:
HON'BLE MR, GOPAL FRISHNA, VICE CHAIFMAN.

HON'RLE MF. O.F. SHAPMA, MEMBEF. (A). -

For the Patitioners ee. Mrr. Virendra Lodha

ORDER

PEF HOM'BLE MF. COPAL PRISHNA, VICE CHAIFMAN.

~

Petiticnsrs, Ajsst Singh Parmer and Smit. Dilshe Raomi, in this
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Contempt Pziition u/s 17 of the Administvabiv

aiy Guroup-D post may Il considered sympachsiically if they are otherwise

‘

zligible and the vacancies zar
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direction that the submissions made by Mr. U.D. Sharme, coawnsel for the
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implemznted. The cazes of the potitionzrs ware considzrsd Ly the respondants
vidz Annerure A-2 and it was found that thass |

appolintment to any GU

(]

=D poat.  In the circumstances, no case of contempt

is made out.

Fo

4. This Contenpit Petition is, itherefore, dismissed at the stags

(O.F 3~ SHREMA (GOFAL FF

I )
MEMEBER {(A) VICE CHAIPMAN




